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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.3792/2003

(From the judgenent and order dated 09/12/2002 in WP 419/02

of The HI GH COURT OF BQOVBAY)
SHRAMAJI VI SHI KSHAN PRASARAK MANDAL Petitioner (s)

VERSUS
STATE OF MAHARASHTRA & ORS. Respondent (s)
(Wth prayer for interimrelief)

( Wth Appln(s). for exenption fromfiling c/c of the inpugned Judgnent
and exenmption fromfiling OT. )

Date : 10/03/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. N. VARI AVA
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Petitioner (s)
M. Sushil Karanjkar, Adv.
M. Venkateswara Rao Anunol u, Adv.

For Respondent (s)
M. A S. Bhasne, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
L............ I To...... To...... To...... To...... To...... To...... J.o..o...
SP2
Li st after ensuing holi vacation.
. SP1

Neel am (JASBIR SI NGH )
COURT MASTER



